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comparing the present consumption of protem
to that in 1965.

(b) and (c) Government are alive to the
problem of protein calorie mal-nutrition- in: the
country and a coordinit: appro ch tcwards
the problem of mal-nutrition is being under-
taken by the various Departments of the Gov-
ernment. This comprises supplem:ntary fee-
ding ‘programmes amongst the vulnerable
sections of the population, production of nutri-
tion education and extension, applied nutrition
programmes, and treatment and screening of
carly cases. The following m-zasurcs are adop-
ted to improve the level of nutrition :

1. Supplementry feeding is provided thro-
ugh the following programmss which are
run with aid of various agencies :

(a) Feeding under the Applied Nutri-
tion Programme ;

(b) Feeding through Balwadis ;
(c) School feeding programme ; and
(d) M.C.H. milk feeding programme.

2. Imparting nutrition education to the
mothers to enable them to utilise com-
monly available cheap foods for provi-

. ding nutritious diet to their childern.

3. Treatment of early cases of malnutrition
through MCH Centres.

4. The Department of Food have taken
stepsto combat protein malnutrition
among children and othzr vulnerable
group by starting projects for the mauu-
facture of high protein foods such as
‘BALAHAR’, MULTIPURPOSE FOOD
AND WEANING FOOD.

5. Prcduction of adequate quantity of food
of right quality to the extent possible.

6. Provision of adequate distribution machi-
nery to ensure adequate amount of food
to all segments of population.

7. Control of environmental sanitation in
. order to reduce infection which always
precipitiates malnutrition,

8. Specifie ameliorative measures against
certain malnutrition conditions like ana-
emic, goitre, keratomalacio etc.
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Exploration of Oil with Foreign Collabo-
ration,

1464. SHRI BISHWANATH JHUNJHUN-
WALA : Will the Minister of PETROLEUM
AND CHEMICAL be pleased to state :

(a) whether Goverament are considering
to have foreign collaboration for exploration
of oil reserves in the country ; and

(b) whether any decision has been taken in
this rezard ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI): No.
Sir,

(b) Does not arise.

Mediation by Swiss Government regar-
ling Repatriation of Dipl "

1465 SHRI BISHWANATH JHUNJHUN-
WALA :

SHRI C. K. CHANDRAPPAN :
Will the Minister of EXTERNAL AFF-

- AIRS be pleased to state :

(a) whether the Swiss Government had
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offered to mediate between India and Pakistan
over the evacuation of the Indian Diplomatic
personnel from Pakistan ;

(b) if so, whether the efforts of the Swiss
Government have yielded any results ;

(c) if not, the reasons for the same and
whether any other country has offered to
negotiate in the matter ; and

(d) ifnot, how Government propose to
secure the release of the Indian dipimats ?

THF DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
The Swiss Government on the request of
the Government of Pakistan, agreed to lend
their good offices in regard to the arrange-
ments for ascertaining the wishes of those
members of the erstwhile Pakistan Mission in
Calcutta who declared their allegiance to the
Government of Bangla Desh.

(b) Negotiatioas are still continuing.

(c) Negotiations have become protracted
because of Pakistan’s unreasonable insistence
that it is India’s responsibility to make those
persons of the erstwhile Pakistan Mission in
Calcutta who changed their allegiance to the
Bangla Desh Government, to meet a represen-
tative of the Pakistan Government indivi-
dually. We have made it clear that thisisa
matter for these persons themselves to decide,

(d) As stated above negotiations are conti-
nuing in this matter.

Jobless Doctors in Mysore State

1466. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) the number of Doctors who are jobless
in Mysore State :

(b) whether Government have received
any representation from the House Surgeon’s
Association of Mysore in this regard ; and

{c) if so, the reaction of Government
thereon.

JYAISTHA 17, 1893 (SAKA)

Written Answers 94

THE MINISTER OF WORKS AND HOU-

SING, AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR DIK-

SHIT) : (a) to (c) Th+ information is being
collected from the State Government of
Mysore and will be laid on the Table of the
Sabha in due eourse.

Appointment of a C ission to stud
the asp of £s ing and )’
ting of drugs

1467. SHRI DHARAMRAO AFZALPUR-
KAR : Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the Indian Medical Associa-
tion has approached the Union Government
toset up a Commission togo into all the

p of facturing and marketing of
drugs ; and

(b) if so, the r:action of Government
ehere to ?

THE MINISTER OF PETROLEUM AND
CHEMICAL (SHRI P. C. SETHI) : (a) Yes,
Sir.

(b) Government feel that there is no need
to set up any such Commission at this stage
as they are fuily saized of all matters relating
to manufacuring, pricing and marketing of
drugs in the country. *

Recruitment of Staff in Easterm Branch
of Indian Oil Corporation.

L)
1468. SHRI JYOTIRMOY BOSU : Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) the number of officers and staff reeruij-
ted for Eastern Branch of the Indian Oil
Corporation during the Jast three years (year-
wise) ;

(b) the comparative figures of officers and
staff during the last three years ;

(c) the reason for making recruitment of
officers in the Corporation in a disproportionate
manner ; h

(d) the details of restrictions imposed’
during 196869 and 1969-70 on new recruit-





